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Justice B.Panigrahi, VC

Heard Mr.S.K.Dutta, ld.counsel appearing for the applicant and
Ms.U.Sanyal, ld.counsel appearing for the respondents,'

2. Sinhe the order has already been complied with the application

“for initiating Contempt Proceeding does not survive.

3. Ac&ordingly the CPC is disposed of by dropping the proceeding.
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